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 (ii)  Acopy  of  the  Review  (Hindi
 and  English  versions)  by  the
 Government  on  the  working
 af  the  Damodar  Valley  Cor-

 poration,  Calcutta,  for  the

 year  1987-88.

 (2)  Astatement  (Hindi  and  English

 versions)  showing  reasons  fot

 delay  in  laying  the  papers  men-

 tioned  at  (1)  above  [Piaced  in

 Library.  See.  No.  i  T.  8147/89)

 Annual  Report  and  Statement  ragarding
 Review  on  the  Working  of  Electronics

 Service  and  Training  Centre,  Nainital
 for  1987-88

 THE  MINISTER  OF  STATE  iN  THE

 DEPARTMENT  OF  INDUSTRIAL  DEVEL-

 OPMENT  IN  THE  MINISTRY  OF  INDUS

 TRY  (SHRI  ”  ARUNACHALAM):  |  beg  to

 lay  on  the  Table—

 /1  A  copy  of  the  Annual  Report

 (Hindi  and  English  versions)

 pertaining  to  the  execution  on

 the  provisions  of  the  Monopolies
 and  Restrictive  Trade  Practices

 Act,  1969  for  the  year  ended  the

 31st  December,  1987,  under
 section  62  of  ihe  Monopolies  and

 Restrictive  Trade  Practices  Act,
 1969.  [Placed  in  Library.  SeeNo.
 LT.  8148/89]

 (2)  (i)  Acopy  of  the  Annual  Report
 (Hindi  and  English  versions)
 of  the  Electronics  Service
 and  Training  Centre,  Naini-

 tal,  for  the  year  1987-88

 along  with  Audited  Ac-
 counts.

 (ii)  A  statement  (Hindi  and

 English  versions)  regarding
 Review  by  the  Government

 on  the  working  of  the  Elec-
 tronics  Service  and  Training
 Centre,  Nainital,  forthe  year

 AUGUST  8,  1989  P.A.C.  Reports  390

 1987-88.  [Placed  in  Library.
 See  No.  LT.  8149/89]

 12.16  1/2  hrs.

 MESSAGE  FROM  RAJYA  SABHA

 [Engtish}

 SECRETARY-GENERAL:  Sir,  Ihave  to

 report  the  following  message  received  from

 the  Secretary-General  of  Rajya  Sabha:-
 ~

 ‘lam  directed  to  inform  the  Lok  Sabha
 thatthe  Rajya  Sabha,  atits  sitting  held  today,
 the  7th  Aujust,  1989,  adopted  the  following
 mc.ion  in  regard  to  the  presentation  of  the

 Fieport  of  the  Joint  Commitiee  of  the  Houses

 on  the  Shipping  Agents  (Licensing)  Bill,
 1987--

 “That  the  time  appointed  for  the  presen-
 tation  of  the  Report  of  the  Joint  Commit-
 tee  of  the  Houses  on  the  Shipping  Agents

 (Licensing)  Bill,  1987,  be  extended  upto
 the  last  day  of  the  152nd  Session  of  the

 Rajya  Sabha”.’

 12.17  hrs.

 PUBLIC  ACCOUNTS  COMMITTEE

 [English]

 Hundred  and  Seventy-fourth,  Hundred
 and  Seventy-fifth,  Hundred  and  Sev-

 enty-Sixth  and  Hundred  and  Seventh-
 seventh  Reports

 SHRIR.S.  SPARROW  (Jullundur):  ।  beg
 to  present  the  following  Reports  (Hindi  and

 English  versions)  of  the  Public  Accounts
 Committee

 (1)  Hundred  and  Seventy-Fourth
 Report  on  action  taken  on  107th

 Report  (8th  Lok  Sabha)  on  Tea
 Board.


